NATIONAL COMPANY LAW TRIBUNAL
AMARAVATI BENCH
(Video Conference)

PRESENT: HON’BLE SHRI BHASKARA PANTULA MOHAN - MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING HELD ON 23.11.2020 AT 10.30 AM

TRANSFER PETITION NO.

COMPANY PETITION/APPLICATION NO. CP(IB) NO. 82/7/AMR/2020

NAME OF THE COMPANY , Viskha Prime Properties Constructions Ltd
NAME OF THE PETITIONER(S) ASREC (India) Ltd

NAME OF THE RESPONDENT(S) Visakhg Prime Properties Constructions Ltd
UNDER SECTION 7 OF IBC

Counsel for Petitioner(s):

Ries

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

Counsel for Respondent(s):

Ries

Name of the Counsel(s) Designation E-mail & Telephone No. Signature

ORDER

Mr. MVS Prasad, Counsel made his appearance by filing vakalat and sought time for
filling counter. It is also reported that-the papers have not been received. The Counsel for the
Petitioner is directed to furnish copies of all documents to the Respondents for proceeding

further. List the matter for further consideration on 17.12.2020.

MEMBER JUDICIAL



